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No.14(“F.No.'12/228/68-ITB} ¢ In pursusnce of
clause (1ii) of §ub-Nection 3 of Section 1C

Tax hct 1961 (43 of 196Dthe Centrsl Governm

M/s imratlsl Ravjibhai Parikh, Menek Chowk,

purposes of the sald sub-clause.
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No.14(F.No.12/228/68-1TB) Deputy Secretary
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CBpy forwarded to:-

1: A1l Commisgioners of Income-
2, All Directors of Inspectioy.
3. C.0.G, of India (20 .spare ooples) , New Del
4, Al1l Officers/Section the Board's office.
Builetin Section (3 copies).

6, Guard file,
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